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1 2 3 4
26.  Odisha 652 144
27.  Puducherry 92 6
28.  Punjab 484 60
29.  Rajasthan 824 90
30.  Sikkim 83 4
31. Tamil Nadu 0 0
32. Telangana 227 41
33.  Tripura 90 24
34.  Uttar Pradesh 1556 176
35.  Uttarakhand 285 44
36.  West Bengal 335 104

GranD TOTAL 12917 2361

Early childhood care New Education Policy

2149. SHRI AJAY SANCHETI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has consulted experts on the draft New Education

Policy, if so, feedback recieved so far;

(b) whether early childhood care and effective implementation of the Right to
Education (RTE) are among the important aspects of education that have been left
out of the NEP; and

(c) if so, how Government propose to correct the position?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) to (c) The Government has undertaken a collaborative,
multi-stakeholder and multi-pronged consultation process for formulating the New
Education Policy (NEP), which included online, grassroots and national level thematic
deliberations with experts. The online consultation process was undertaken on www.
MyGovin portal from 26" January, 2015 to 31* October, 2015 and nearly 29,000

suggestions have been received on the 33 identified themes.

The Government has also conducted thematic consultations through NCERT,
CBSE, regulatory bodies and several centrally funded universities and institutions,

autonomous bodies, attached offices having domain expertise.
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The NEP consultation process was discussed in the 63 Central Advisory Board on
Education (CABE) Meeting held on 19" August 2015. Six Zonal Meetings were held by
the Minister of Human Resource Development in Eastern, Central, North-Eastern, Western,
Southern and Northern Zones covering all States and UTs in September-October 2015
which was attended by Education Ministers and officials of the respective States/UTs.

The Central Advisory Board of Education (CABE) in its 58" Meeting held on 7"
June, 2011 constituted a Sub-Committee on the “Extension of the Right of Children
to Free and Compulsory Education Act 2009 to Pre-school education and secondary
education”. In the 63 Meeting of CABE held on 19" August, 2015 it was informed
that the Sub-Committee has not submitted its report and the status was discussed.

It has been decided to reconstitute the Sub-Committee.
Change in school timing during harvesting season

2150. SHRI MD. NADIMUL HAQUE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is fact that under Sarva Shiksha Abhiyan (SSA) the attendance

rate 1s low during the harvesting season, if so, details thereof; and

(b) whether Government is considering to adjust the school hours during harvesting

season and if so, details thereof and if not reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): (a) The Ministry of Human Resource Development commissioned two
research studies on Student and Teacher attendance in Primary and Upper Primary
Schools in 2006 and in 2013. The studies pointed out that overall attendance of
students has shown improvement from 68.5% in 2006 to 76.2% in 2013 at the
primary level, and from 75.7% in 2006 to 77.8% in 2013 at the upper primary
level. One of the reasons for students’ absence has been attributed to children being

required to help parents in agricultural work.

(b) There is no such proposal at present. Education being a concurrent subject,
a majority of schools come under the purview of the State Governments/Union
Territory (UT) Administrations. Therefore, decisions in this regard are taken by the

State Governments/UT Administrations.
Eligibility norms for Ph.D holders teachers

2151. SHRI PAUL MANOJ PANDIAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is true that several thousands of college teachers from all over

India demonstrated demanding relaxation in eligibility norms for those who did their



